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	 FORM• NO.4 

(SEE RULE 42) 

CENTRAL AMINLSTRATIVE TRIBUM1.L 

GUWA.ATI BENCH 

O.RDRsHEET 

Oxig na 1 Application 

Mjse Peti€ion No. 	: 

Contnpt petition o. : 

• Review Ajlication iO 

Applicants: 	
0 

Respondents:- 	\ 
-. 

A.vocate for the 2 pp1icartS:.4/\ 

Advocate for the Responaent5j- 

- 	 .---__-'-,_----. , 
Not of the Registry I Date 	I Order of the Tribunal 

17.9.2003 present The Hon'ble Mr K..vaprahla-
4 	 • 	dan,Adrnn.Mernber. 

Heard Mr M.Chanda, learned counsel' 

for the applicant and also Mr A.K. 

Choudhury,learned Addl.C.GISIC for 

/ 	the respondents. Application is 

/ 

	

	 admitted. Issue notice  to the 
respondents. 

Mr Chanda nrvs for an intArirn - 
order till disposal of the applica- 

tion • Mr Choudhury prays  for some 
4 time to take instruction. Issue 

notice to show cause as t 10 why the 
interim order as prayed for shall. 

• 	not be granted. Returnable by four 
eks. 

List on 	I410.2003. for sh ow oc ause  

•T..1and order. In the meantime the 

'operation of the impugned order 

ani.ig No.131322/2/7'8/73/Engrs/EIC 
C 	 t  (I) dated 02.05.2003 (nexure3) and 

C 

 impugned movement order dated 12.9. 

	

•t' 	•: 	, 	C 0;C 	,l. 

/ 	: 
•r 	5u/ 

	

!! 	•:\o. ?A 



O.k. 209/2003 

	

17 .9.03 	2003 (jnexure-14) shall remain sus- 

pended until further orders. 

\ 

t10  I- t2_ (AI-eJ. 	cLsy 	 . 	 Member 

pg 

	

31010.2003 	Four weeks time is allowed to te 

4-' 	 respondents to file written statement. 

/La.- 	 List the case on 5 .12 .2 003 for orde 

Interim order dated 17.9.2003 shall 

continue until further orders. 

• 	 bb . 	 .. 	. 	 • 1 

3t/i( 	S 	ç/L..d3 

4,0'lk LJ_ 	 . 

to 	
17.12.2003 	List on 21.1.2004 for orders. 

1 

	

	 Interim order dated 17.9.2003 shall 

continue. 

\v 

Lc-I 	 . 	 tcj 	4 
Mn er[AJ 

mb 
• 	 f• 

'L.2J0'3 4 	
•. 4.3.04 	List on 17.3.04 for hearing. In 

* 

	

	 the meantime the applicant may file 

rejoinder, if any. 

Interim order dated 17.9.2003 

/A 	
shall continue. 	 4 

. 5. 	 . 

/ 	 i 	A A 

pg 

pc 	 17.3.2004 	Heard learned counsel for the 
14 parties. Hearing concluded. Judgment 

1/ 	
5 	 delivered in open Court, kept in sepa-. 

• 	 . 	 rate sheets. 

5 

' 	 The O.A. is disposed of in te's 

t• 	
of the order. No Costs. 	 . 

/13)0  7 
A 	 Member (A) 
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CENTRAL ADMINI$TR1TIvE TRIBUNAL 
GUWAWTI BENCH 

t 	209 of 2003. 
fl 

DhT.E OF DECISN 17.3.2004. 

MI 
. . . • 

i Bibhu Bhusan)  Das 
•. 	. . • . . • • ••. . • . • • . ••• • • • I.. • • • .A.PPLICA.j.\]T(S) 

.M.Chanda, G.N.Chakrahorty & S.Nath. 
POR THE 

-VERSUS- 

•t4b., 	....hDVOChTE FOR THE 

R1SPONDENT(S. 

THE ON'BE MR. K.V.PRLDN, ADMINISTRATIVE MEMBER. 

TIè LN'BLE 

Whether Rpdrtes 9 ioi papers may be aflowed to, see the ju4grrrent ? 

r.efertd to the Répott o i 

Whether t ? heir orips 
•Jadgm.ent 	

wish to see thq fAit%  opy of the 

4.i Whether the judçment is to be c1rcuiatd to ¶he 01 he. -  Benches. ? 

JUdEflt delivered JDy Hon' bi e Member (n). 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAI-TATI BENCH. 

Original Application. No. 209 of 2003. 

Date of Order : This, the 17th Day of March, 2004. 

THE HON'BLE SHRI K. V.' PRAHLADAN, ADMINISTRATIVE MEMBER. 

Sri Bidhu Bhusan Das 
S/c Late Debandra Chandra Das 
Working as Upper Division Clerk 
Office of the MES/238978 
GE, Guwahatj (E-5 1 Sec) 
Guwahati. 	 . . .. . . Applicant. 

By Advocates Mr.M.Chanda, G.N.Chakraborty & S.Nath. 

- Versus - 

The Unionof India 
Represented by the Secretary 
to the Government of India 
Ministry of Defence 
New Delhi. 

The Headquarter Chief Engineer 
Eastern Command 
Fort William 
-Kolkata - 2. 

The Garrison Engineer 
Satgaon, Guwahati-27. 	 Respondents. 

By Mr.A.K.Chaudhury, Addl.C.G.S.C. 

OR D ER(ORAL) 

X.V.PRAHLADAN, MEMBER (A) : 

This application has been filed against the order 

dated 2.5.2003 tranferring the applicant from GE, Cuwahati to 

GE(P.)(I), Teliamura and also praying for a direction to the 

respondents to consider the case of the applicant •for 

changing duty station on medical ground. 

I have heard Mr.M.Chanda, learned, counsel for the 

tY applicant and also Mr.A.K.ChaucIhuri, learned Addl.C.G.S.C. 

for the respondents. 

Considering the facts and circumstances of the 

case, I am of the opinion that ends of justice will me met, 

if a direction is issued to the applicant to file a fresh 

representation before the respondents. Accordingly, 

Contd./2 
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applicant is directed to file a fresh representation before 

the respondents praying for review of his transfer order 

dated 2.5.2003 mentioning his prefered duty stations within 

two weeks from the date of receipt of this order. If such 

representation is filed, respondents are directed to consider 

his case most sympathetically on the fact that he is a 

Diabetic patient and needs constant medical attention in the 

light of Sl.No.21 of the Posting/Transfer Policy of Group 'C' 
and to pass a reasoned order 

and 'D' dated 20.12.2001/within a period of three mOnths from 

the date of representation. 

The O.Pt.. is disposed of accordingly. No rder as 

to costs. 

The petitioner will not be disturbed, till the 

completion of aforesaid exercise. 

X.V.PR?HLADN 
PIDMINISTRATIVE MEMBER 

4 
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IN TILE CENTRAL ADMINISTRATIVE TRIBUNAL. 

BENCH wAir 

0. A. NO./ 2003 

Sri Bidhu Bhusan Das 

Apphcant 
- Versus- 

Union of India & Others 
Respondents 

Lists of dates and SYnOPSIS of the case 

)at 	 Synopsis of particulars in the application 

6. 11,1987- Applicant was initially appointed as LDC at GE (P), Mohanbari, and 

Dibrugarh. 

7.5.2001- Applicant was promoted to the post of UDC and posted at GEJ)P), 
Teiiamore. 

70l p.2001- Applicant submitted representation to re-view the transfer order on niedical 
ground. 	 (Annexure- 1) 

1.it.2001- HQ, Eastern Command amended the transfr order on medical ground. 
(Annexure-2) 

D. 11.200 1- The HQ Eastern Command, Kolkata issued policy guidelines for 
posting/transfer of the Group 'C' and 'D'personnel of the MES. 

(Annexure-1 2) 

.05.2003- The applicant was transferred from GE, Guwahati to GE, Teliamora. 
(Anne3) 

I 	.2003- The applicant submitted representation to revew the transfer order on 

medical ground. 	 (Annexure-4) 
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4 1. 	- The HQ, Chief Engineer Shillong forwarded the representation with a 

recommendation to review the transfer order as the ground raised by the 

applicant is bonafide. 	 (Annèxure-5) 

20.66.2003- The representation submitted by the applicant was turned down by the 
HQ, Eastern Command, Kolkata. 	 (Annexure-6) 

62.O7.2003- Applicant submitted another representation to the HQ, Eastern Command, 

1 	Kolkata to review the transfer order on medical ground. 
(Annexure-7) 

)4.)7.2003- GE, Guwahati forwarded the representation with recommendation to the 
HQ, CWE, Shillong. 

(Annexun-8) 

27J)8.2003- The HQ, Eastern Command. Kolkata rejected the prayer of the applicant to 
review the transfer order on compassionate ground. 	(Annexure-9) 

05J09.2003- GE, Guwahati informed the applicant that his prayer for change of duty 
station has been rejected by the HQ, Eastern Command, Kolkata. 

(Annexure-1 0) 
• 	12O9.2003- Movement order has already been issued to the applicant with the 

instruction to release the applicant w.e.f 20.09.2003. 	(Annexure-14) 

RELIEF (S) SOUGHT FOR 

J 	The applicant humbly prays that Your Lordships be pleased to grant the following 
• 	 relief(s): 

That the impugned order issued under letter dated 02.05.2003 be set aside and 

quashecL 

That the respondents be directed to consider the review of transfer and posting of 

the applicant at any of the four complexes namely; Guwahati complex, Tezpur 

complex, Chabua complex or Jorhat complex, or alternatively in any station 

where proper medical facilities are available. 

To pass any other order or orders as deem fit and proper. 

Costs of the application. 

ii 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 	( 

GUWAHATI BENCH 

(An Application under Section 19 of the Administrative Tribunals Act, 1985) 

Title of the case 	: 	0. A. No 	/2003 	 }- \ 

Sri Bidhu Bhusan Das. 	: 	 Applicant. 

-Versus — 

Union of India & Others 	: 	Respondents. 

INDEX 

SL. 

No. 

Annexure Particulars Page 
No. 

Application 1-15 

Verification 16 

1 Copy of the representation dated 27.06.2001 j 	z 
2 Copy of the order dated 01.11.2001 

3 Copy of the Posting Order dated 02.05.2003 

4 Copy of the representation dated 19.5.2003 

5 Copy of the Forwarding letter dated 	19.05.2003 

6 Copy of the Forwarding letter dated 	11.06.2003 

7 Copy of the letter dated 	20.06.2003 

8 Copy of the representation dated 02.07.2003 

9 Copy of the Forwarding letter dated 04. 07.2003 
3 

10 Copy of the HQ letter dated 27.08.2003 . 
11 Copy of the letter dated 05.09.2003 

12 (Series) Copies of the Medical Report 

13 Copy of the Policy Guideline. , 

14 Copy of the impugned nvement order dated 
12.09.2003  

Filed by 

Date 16 
	

Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI 

(An Application under Sectitxi 19 of the Administrative Tribunals Act, 1985) 

0. A. No. 	 12003 

BETWEEN 

Sri Bidhu Bhusan Das. 

Son of Late Debandra Chandra Das. 

working as Upper,  Divisor Clerk.. 

Office of the MES/238978 

GE, Gu,ahati (E-5'Sec) 

Guwahati. 

AND- 

lThe Union of India, 

Represented by the Secretary to the 

Government of India, Ministry of Defence, 

New Delhi. 

2..The Headquarter Chief Enqineer 

Eastern Command, 

Fort Nilliam 

Kolkata2. 

3.The Garrison Engineer 

Satqaon, Guwahati"27, 



\O 

LParticulprs of order(s) against which this apolication is 

made - 

This application is made against the impugned transfer order 

bearing letter no.131322/2/7B/73/Engrs/EIc (I) dated 

O205.2003 and praying for a direction upon the respondents 

to consider the case of the applicant for change of duty 

station on medical ground and further praying for set aside 

the impugned release/movement order of the applicant dated 

12.09.2003. 

2.Jurisdiction of the Tribunal, 

The applicant declares that the subject matter of this 

application is well within the jurisdiction of this Hon'ble 

Tribunal. 

The applicant further declares that this application is 

filed within the limitation prescribed under section-21 of 

the Administrative Tribunals Act s  1985. 

4Facts of the Case. 

41 That the applicant is a citizen of India and as such he 

is entitled to all the rights, protections and 

privileges as guaranteed under the Constitution of 

India. 

I 	S 



42 	That 	the applicant 	was 	initially appointed 	as 	Loer 

DIvision Clerk 	(in 	short, 	LDC) 	at GE 	(P), Mohanbari, 

Dibrugarh on 	1611-19e7, 	Thereafter he was promoted to 

the 	post of 	Upper 	Division 	Clerk (in 	short, 	UDC)on 

i7052001 	and 	transferred 	to 	GE (I)(p), Teliamora, 

After 	getting the 	transfer 	order 	the aoolic.nt 

submitted a representatn on 27062001 to the HQ, 

Chief Engineer, Calcutta praying for reviej of the 

transfer order on compassionate ground. In his 

representation the applicant submitted t hat he is a 

severe diabetics patient and need regular medical 

attention, which he would not get in a remote station 

like Teliamora in the state of Tripura. The HQ, Eastern 

Command, Kolkata after thorough scrutiny of the 

representation submitted by the applicant amended the 

transfer order dated 17.05,2001 and posted the 

applicant at GE, Guwahati. 

Copies of the representation dated 27.06.2001 and 

Eastern Command's order dated 01.11.2001 are annexed as 

Annexure-.1 and 2 respectively.  

43 That It is stated that the applicant after being posted 

at GE, Guahatj has been serving with devotion and 

sincerity in spite of severe diabetes problems, kidney 

problems, eye problems etc.and he is under regular 

medical attention and checkup. That the applicant while 

serving at GE, Guahati is sought to be transferred 

from GE, Guahati to Teliamora vide letter,  bearing 

,gdl, j4It4 2€L5 
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flO..131322/2/7B/73/Enqrs/ 	(I) dated 02.052003 by the 

HQ, Eastern Command, Kolkata. It is relevant to mention 

here that the applicant is a severe diabetes patient 

and he is undergoing regular medical Oheckup and care 

at Guwahati. Being aggrieved with the transfer order 

the applicant submitted representation to the 

Headquarter, Chief Engineer, Kalkata on 19.05.2003 for 

review of transfer and posting order dated 02.05 .2003 

on extreme medical ground. The applicant in his 

representation stated that he is a patient of severe 

diabetes with eye problems and Jnder regular,  treatment 

of Diabetes Care Center,5  Guwahati, He also prayed to 

the authority that the st .tian where he is transferred 

is situated in a remote place in the state of Tripura 

and so far as medical care is concerned, there is no 

such well equipped hospital with medical facilities 

available and it will also not be possible for the 

applicant to avail of proper medical care as and when 

required. The applicant therefore humbly requested the 

authority to review his transfer and posting order from 

GE (P) (I), Teliamora to a place where he would get 

medical care namely, GE, Naranqi, GE, Borjar, or place 

him insitu. 

Copies of the impugned posting order dated 

02.05.2003 and represonttion dated 19.05.2003 are 

annexed as Annexure 3 and 4 respectively. 

4.4 That it is stated that representation dated 19.05.2003 

submitted by the applicant was forwarded to the CE, 

&L 	
z& 



Shillonq vide letter bearing n01 005/523/ElE 	dated 

19052003 by the GE, Gujahatj with a request to adjust 

the applicant in any of the offices located at Guwahati 

comple>< based on merft of the case, The Headquarter-

Chief Engineer, Shillong vide letter bearing 

no70762 / 9
/drnn/308/EIC (I), dated 11,06,2003 forwarded 

the GE, Shillonq's recommendation to the HQ, Eastern 

Command, Fort William with a request to review his 

posting from GE, Guwahati to GE (I)(p) Teliamora to any 

one of the stations namely; GE, Naranqi, GE, 583 Engr 

Park, GE (F), Borjar, 

Copies 
of the forwarding, letter dated 19052003 

and I1-06.2003 are annexed as 	nnexure-5 and 6 

respectively, 

45 That it IS 
stated that the applicant is a severe 

diabetic patient and he needs regular medical car-c at 

Guwahati, therefore he submitted representation to the 

Headquar5 Chief Engineers Kolkata with a request to 

review his transfer order from Guwahati to Tel iamor on 

19 05.2003 But the Chief Engineers HQ, Eastern Command, 

Kolkata vide letter bearing 

no131322/2/7B/110/Enq5/0 (I) dated 20,06,2003 

turned down the prayer of the applicart for review of 

the posting order dated 02 05,2003 from GE,Guwatatj to 

GE,Teljaniota and also directed to dispatch the 

applicant 	without 	further delay, 	it is relevant 	to 
mention 	here 	that 	the applicant along with 	his 
represertaLion 	attached with the doctor's 

U4A MiIi Q44 
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recommendation and medical reports for review of the 

transfer order but the HO, Eastern Command, Kolkata did 

not consider the severe diabetes condition of the 

applicant and as such denied him natural justice. 

Copy of the letter dated 20..062003 is annexed 

as Annexure-7. 

4..6 That it is stated that the applicant after denial of 

his prayer  to revieN of the transfer order dated 

02..05..2003 submitted another representation on 

02.07.2003 to the Chief Engineers Eastern Command, 

Kolkata praying for reviet.' the transfer order from GE, 

Guahati to GE, Teliamora. The applicant in his 

representation submitted that he is a severe diabetes 

patient and non-availability of proper medical 

attendance and care might be fatal to him.. The 

applicant also submitted that he might be transferred 

and posted to any one of the station namely; Guahati 

complex, Tezpur complex, Chabua complex or Jorhat 

complex where proper medical facilities are available. 

Be it stated that the applicant is a severe diabetic 

patient with eye problems and the kidneys of the 

applicant are also affected and is under regular 

treatment of Gwbjahati Diabetes Research Centre; 

therefore his life may be at stake if he is posted at 

such a remote station like Teliamora in the state of 

Tripura. 

Copy of the representation dated 02.07,2003 is 

annexed as Annexure-8. 

&Ug~ Iii4%_1 a 
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47 That it is stated that the representation dated 

02072003 Submitted by the applicant was forwarded by 

the GE, Guwahati to the HQ, OWE, Shillonq vide letter 

bearing no1005/622/ElE dated 04072003 and OWE, 

Shillonq forwarded it to the HQ, Chief Engineer, 

Shillong.The HQ, Chief Engineer, Shillonq Zone \'ide 
letter 	bearing 	flO70762/9/ADM/414/EIC 	(I) 	dated 

08082003 forwar-ded the representation with due 

recommendation to the Eastern Command, Kolkata, But 

most surprisingly the HQ, Eastern Command, Kolkata vide 

letter bearing 	
(I) dated 

27082003 rejected the prayer of the applicant for- 

review of transfer and posting order. Be it stated that 

the respondent no2 did not apply his mind to the 

gravity of the case and lost sight of the compassionate 

considerat.ions although the applicant submitted several 

medical reports and doctor's recommendation regarding 

his health condition along with the representtion It 

is relevant to mention here that the applicant in his 

representation submitted that he is ready ,  to be posted 

at anyone stations namely; Guwahati complex, Tezpur 

complex, Chabua complex, Jorhat complex where proper,  

medical facilities are available. Out most surprisingly 

the applicant was denied posting at any one of the 

sations mentioned in his representation for the 

reasons best known to respondents This act of the 

respondent no2 is against n .tural justice and contrary 

to the policy guidelines, The GE, Guwahati issued a 
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release/movement order of the applicant vide letter,  

bearing no1005/36/ElE, dated 12..092003 w i t h a 

direction that the applicant will be released from GE, 

Guwahati on 20092003. Therefore the applicant 

apprehending release on 20, 092003 approaching this 

Hon'ble Tribunal for an appropriate interim staying of 

the operation of the order date.d 02.052003 and the 

movement order dated 12,09.2003. 

Copies of the forwarding letter. dated 04.07.2003, 

and HQ, Command's letter,  dated 27.08.2003, letter dated 

05.09.2003 and release order,  dated 12.09.2003 are 

annexed as Annexure-9. 10,11,and 14 respectively. 

48 That it is stated that due to severe diabetic problem 

the kidneys and eyes  of the applicant have been 

adversely affected and he requires to take insulin 

regularly . which would be evident from the medical 

investigation report/prescriptions. As such he is 

'undergoing regular medical advice and care of the 

doctors of the Guwahati Diabetes Research Centre. In 

such a situation if he is posted at a remote station 

like Teliamora of Tripura then he would fail to 

continue his medical treatment due to lack of proper 

medical facilities and care which might lead to the 

• worst eventualities. But the respondent no.2 HQ, 

Eastern Command, Kolkata in spite of going through all 

the medical reports of the applicant did not consider 

his prayer and denied him natural 	'justice. 	Be it stated 

that the same respondents on earlier occasion reviewed 
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the transfer order of the applicant on 01,11,2001 being 

satisfied on the similar medical reports of the 

applicant. It is stated that in present situation the 

applicant's diabetes condition is like that of earlier 

occasion and he is still under care of the doctors of 

the Guwahati Diabetes Research Centre which the 

respondent no,2 failed to appreciate. 

Copies of the medical reports are annexed as 

Annexure-12 (Series), 

4.9 That it is stated that the HQ, Eastern Command, Kolkta 

issued 	a 	policy 	guidelines 	bearing 	letter 

nol3l3O6/1/9/Enqrs/C (I) dated 20,12,2001 for 

posting of the Group C and D personnel of the MES,In 

the said policy guideline it is stated that posting of 

Group C and D individual less industrial personnel will 

be issued by the HQ on certain grounds. In para2l of 

the policy guidelines there is a provision for 

compassionate Posting/Mutual transfer, Be it stated 

that in pars 21(c) of the said policy guideline there 

is a provision for posting on medical grounds, and the 

applicant submitted his representation accompanied by 

medical certificate for review of transfer order in 

terms of the professed policy aforesaid. But most 

unfortunately the Respondent no.2 rejected the prayer 

of the applicant and deviated from their own policy 

guidelines. The act of the respondent no.2 is 

arbitrary, unjust, unfair and utter violation of the 

principles of natural justice, 



\1 1 

Copy of the policy guideline Is annexed as 

Annexu re13 - 

4.10 That it is stated that the applicant In this 

application praying for review of his transfer' and 

posting order and further begs to state that he is duty 

bound to carry out the transfer and posting order In 

any places where proper medical facilities are 

available and undertakes to carry out the same In the 

event of modification of his posting order. Be it 

stated that the applicant in his representation dated 

02.07.2003 mentioned it clearly that he may be posted 

at any one of the 4 complexes where near about 14 

offices are functioning and the post of UDC are also 

available in the 4 complexes namely; Guwahatj complex 

Tezpur complex Chabua complex, Jorhat complex where 

proper medical facilities are available. But most 

unfortunately therespondert no.2 did not consider his 

legitimate prayer for posting in any one of the 

aforesaid stations. In such a situation if the 

applicant Is posted at Teliamora then his life may be 

endangered for lack of proper medical facilities, 

411 That the applicant most humbly submits that due to non 

consideration of his representation for review of 

transfer order dated 02.05,2003 he is being forced to a 

helpless situation where he will loose the chances of 

proper medical care and guIdance if he is posted at 

Teliamora station of Tripura as such it will cause 
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irreparable loss and injury to him leading to a risk on 

his life. As such, finding no other a1ternativ, the 

applicant is approaching this Hon'ble Tribunal for 

protection of his legitimate rights and it is a fit 

case to interfere with and protect the rights and 

interests of the applicant by setting aside the 

impugned transfer order-  and directing the respondents 

to allow him to continue at his existing past at GE, 

Guwahati or to Lransfer him at any of the four 

complexes namely; Guwahati complex, Tozpur complex, 

Chabua complex or Jorhat complex or in any other 

station where Medical facilities are available. 

412 That this application is made bonafide and for the 

cause of justice. 

5 	Grounds for relief(s) with leaal Drovisions. 

5.1 For that, the applicant is a severe diabetic patient 

and he requires proper-  medical car-c and attention and 

as such he is entitled for posting under the policy 

guidelines for Group 1 W andD'personnel for the MES in 

a station where Medical facilities are available. 

5.2 For, that, the applicant submitted representation for 

review of the transfer order-  following the policy 

guidelines for Group CC  and D'personnel of the MES. 

5.3 For that, there are no medical facilities available at 

the Teliamora station for constant medical treatment of 

the applicant. 

&A Z4 O/644.dLl 
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5.4 For that, it would be evident from the medical 

investigation reports and the eyes, kidneys of the 

applicant have been adversely affected due to severe 

diabetes, is such posting of the applicant deserves to 

be considered /reviewed in the light of the transfer 

policy guidelines which is still in force, 

5.5 For that, there is specific provision for special 

consjdration of the cases of transfer and posting of 

the employees who are suffering severe medical 

problems. 

5.6 For that, 	the local authorities including Chief 

Engineer, Eastern. Command strongly recommended for 

review of the case of the applicant, 

5,7 For that, the post of UDC are av ..lable in as much as 

14 offices among the four complexes indicated in the 

representations of the applicant, as such, there is no 

difficulty on the part of the respondents to 

accommodate the applicant. 

5.8 For that, the applicant shall carry out transfer and 

posting order in any other,  places in N.E.Reqion where 

proper medical facilities are available. 

6. 	Details of remedies exhausted, 

That the applicant states that he has exhausted all the 

remedies available to him and there is no other 
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alternative and efficacious remedy than to file this 

application. 

7. 	Matters not Dreviously filed before or oendinci with any 

other Court.. 

The applicant, further,  declares that he had not 

previously filed any application, Writ Petition or Suit 

before any Court or any other authority or any other 

Bench of the Tribunal regarding the subject matter of 

this application nor any such applicatjon Writ 

Petition or Suit is pending before any of them. 

8 	Relief(s) sought for. 

Under the facts and circumstances stated above, the 

applicant humbly prays that Your Lordships be pleased 

to admit this application, call for the records of the 

case and issue notice to the respondents to show cause 

as to why the relief(s) sought for in this application 

shall not be granted and on perusal of the records and 

after hearing the parties on the cause or causes that 

may be shown, be pleased to grant the following 

relief(s): 

81 That the impugned order issued under letter dated 

02..05..2003 be set aside and quashed, 

8.2 That the respondents be directed to consider the 

applicant his transfer and posting at any of the four 

complexes namely; Guwahati complex, Tezpur complex, 

Chabua complex or Jorhat complex or alternatively in 
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other stations in N.E.Reqion where proper Medical 

facilities are available, 

8.3 To pass any other order or orders as deem fit and 

proper, 

3.4 Costs of the application. 

Interim order Draved for 

During pendency of this application, the applicant 

prays for the followinq relief: 

9.1 That the Hon'ble Tribunal be pleased to stay the 

operation of the impugned order of transfer and postinq 

vide letter bearing no.131322/2/7B/73/Enqrs/EIC (I) 

dated 02.05.2003 (Annexure3) and impugned order of 

movement dated 12.09.2003 (Annexure14) till disposal 

of this application, 

 

This application is filed through Advocates. 

1.1. Particulars of the LP.O. 

1) 	I. P. 0. No. 	 : 	4 	53-O 
ii.) Date of Issue 	: 	J/r 
iii) Issued from 	 : G.P.O.. Guwahati. 
:iv,) 	Payable at 	 : 	G.P.O., Guwahati, 

12. List of enclosures. 

As given in the index. 

(V 
cy 

I&t 6% h2AS 



VERIFICATION 

I, Shri Bidhu Bhusan Das, S/o late Debendra 

Chndra Das, aqed about 37 years, working as UDC in the 

office of the MES/238978, Gu'ahati, do hereby verify that 

the statements made in Paragraph I to 4 and 6 to 12 are true 

to my knot1edqe and those made in Paragraph 5 are true to my 

lga1 advice and I have not suppressed any material fact. 

And I sign this verification on this the'day of 

September, 2003. 
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- 	ANNEXU-II 
Tele Iiily 	6053 	 Gartison Eigifleer,  

:UUWaAiati ,atgaOfl-PoE3t 
• 	1ainrup-Distt 

Guwahati-27 

1005/ J1 "/E1 	 QJ' ep 2003 

M.ES/2-38978 Shr 	 . 
l3idhu T3husLlan -'as,UL)C GE 'Guwahati(E-5'# Sec) 

________________________________________U 

Reference yLr aplIction dated 02 Jul 2u'3 suitted 
by you in-crinet.L-n It ciange of cuty stt.t:)n0 

ur arpeil 	s not bc-erA cnsi.ered ecid £eJecLe. iy 
HQ CEEC, i:olkata vide teir letter N• 13i322/21"//134/;i:rs/ 
E1C(I) daLtU.2/ Aug 2J <u3. 	eiice yor posting to (3E(1) (?) 
Te1Iura WI .1 s:.nc1 good. 

Liiew•;i ave, y. 	are here1y. dvi.s.e 	o get. 

L 	xove Lo ' ir tiew, riit 	 av:ry Si] L .:eL I .X 	F rit, 1 
ove:ei1t :jr will e isueu 	you accorth.çj1y0 

• 	 (jnesh Chanctj.a) 

nuer 17 
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U OUWAATI DIAL'rTES KCSIARCI1 C1F1TRE 
(A coqiplete diahetes care clinic through advanced tech.) 

dayachaI Path, Christianbasti, Guwahati -781005 
Phone no : 23l 0533 

e-mail : diabresearch@rediffrnail.COm  

DR. S. ALAM . 	 Consulting hrs: Week Days:- 

MUBS (Gau), MD (Cal), #'GAT (AILMS, New Delhi) 	 Morning: 8:30 AM to 1:30 PM 
Post Dod. Train, in Diabetlogy & Endrocrinology 	 (Friday : 8:30 AM to 12 Noon) 

	

(San Fraiid:co, Catifoniü, USi\) 	 Evening: 5 PM to 7:30 PM 

Gold Medalist 	 Sunday: 8:30AM to I Pm 

Chief consultan DIabetIoglst 	 Sunday Evening Closed 

&Endrocrinologist 	. 	 (Appointments & Consultations 

Recipient of National 	 over phone only during chamber 

& iniernational Awards. 	. 	 . hours) 
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AG DAGNOST1C CNTPJ 
(A Ur.4 of Gmvt1 dabeda Re 

• 	 cr1Fba$d, Ouwiduiti -791035. 
• 	 Ph a: 2349533. 

- M 

Rgd. No: 14188 Doft iwthcd: 1Y1t2003 D1c Rpoc1d: 19Y7/20O3 

Name: Mr. Bi'J 	 j 	Ajc: 37 yzs. Sex: M 	- 

Reftucd ': pr. S. ALAM. MJ31SMD ( C1  ), PGDT (MIMS, New Ddt) 

1L 	DIABEIIS I'ItOFILE 

T1ST RESULT NORMAL RANGE 
ftndmplmmrjwm - mgdl 70-140 mg/dI 
Fasth 	psm 186.2 wg/41 70-110 mg/dI 

2786 mg/d1 Upo: 140 mg/dI 

}IbMC % 8.5% Upto:6 % 

liWu 	% 113 % !'°; 74% 
S.Cmwildrm 1.4 nWdl M:0.9-MP:o8.L2mgFd 
S. 	vonthic 

- pmm U$o: 285 iunol/l 
O1ycebcdpm4re* 6 S 63 	% 
S. Cboktcrn1 (TcI) 256.8 nW.di 130- 220 mg/dI 

S. rlib4ymklw 1962 mfi 60-170 ulg/(ft 

HDL 3').0 ing(dI 30. 70 nkU 
WI, 201.8 m8/dl 62-185 rngfdl 
VLDL 25.0 mg/dJ 25- 	50 udl 
S. Jun(F) 	• ______________ 0- 30 nU/M 
S. Jusidin (i'l) 	• nU'M 

iv __2 Ncivc 

Capcd 	wipe stwr 1' :+ PP : + + + • Neg*ic 
Kbod* (F): - IP -- Negve 

/ 

(cJ t r. 



(7 
— 

PIL4G DJAGNOSTIC. CENTRE 

1k no 	th c 1 9/01/2003 	Da rpoi1od 19/070.003 

Ag Nm 	 : 37 T: Mr. Hp 	3hT1D. 	
• 	yr: 	: 4 

y )r I t'a ME3B, MD (( n)), PGDT AIIMS, New DeIhO 

TEST 	 R)!ULT 	 NORMM.. RANGE 

ii — 16gtm(d 

ESR 	 25 mrJ 	 M 0— 30 P 0-20 imn/br 

ell  

ny 
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A  LI f L) L 	 U 	 J CENTRE  I 	
(Aompkte diheies care clink through advance(1 tech.) 

da Uyc 	Path, Chritianbastj, Guwahati -781005. 
Ph0nen02340533 

emaig ;dabresearchredtfmajl corn 

DR. S. ALAM: 	
Consulting lirs: Week Day: MUBS (Gnu), MD (Ca'), PGA (AIIMS, New Delhi)  

Post Doct. 	 Mrn oing: 8:30 AM to 1:30 PM Train, in Diabtology & Endrocrinolo 	
.(Fray : 8:30 M to 12 Noon (Snn Francisco, Califorflia, USA) 	

Evening : 5 PM to 7:30 PM C,old Medalist 	
Sunday 8 10 AM 1° 1 I'm Chief consultant thabtoIogist  

Endrocrinol 	 Sunday Evening Closed . .& 	 ogist . 	. 	. 	
. 	 (Appointments & Consultation1 Rnien of Nationl 	

over phone only duing chamhr & International Awards. 	. 	
hours) 
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XI 

Dr. R., ¶(, g3arua.Ii. 
F.D,R.C. (Madras) 

A 
DIABETES SPECIALIST 

Consulting Hours 7.00 A.M. to 1100 A.M. 
4.00 P.M. to 6,00 P.M. 

N 

DABETES CARE CENTRE 
F. C. Road, Uzan Bazar 
GUWAHATI-781 001 
(.ASSAM) 

Ph: 542040 

Date  

-.. 	 ;t 

Opt

a1(  

/ 

_.7 1ki. 	 f 

.. 	
_ 	./ 

/ 	
c:1Cc3' 

',, 

; ; I• I 	, 	f 

. .. I, 
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e. lc_ 
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PIABETES CARE CENTRE 
F. 'C. ROADUZANBAZAR 
GUWAHATI-751001 
(ASSAM) 

Ph. 542040 

.................. 

- 

Jts.'j& 	
. 

S 	 cAC4 I 

CQQU /s/ 

4J 

•' 
.5' 

K. Baruah 
F.D.R.C. (Madras) 

DIABETEISPECIAUST 

Consulting Hours : :7.00A.M. To 11.00 A.M. 
3.00 P.M. To 5.30 P.M. 

SUNDAY CLOSED ii—. 	lO 

Qp 

INVESTIGATION REPORT 

Fasting Blood Sugar 	= 2. 1 mg%" 	 (Nomal-60 to 120 mg%) 

Urine Sugar (fasting) 	=Tiz.c, 5 	-tL 	t'A . 

Post-prandial Blood-sugar = 	mg%) 	 . 	(Normal-i 20 to 160 mg% ) 

uthe-sugar(_Post-prandial) = .. 'r 	--------------'- -. 
Urine-albumin 

 

.. ..:' 



A F,1- P V 	LAtVIit3 I&cJ)oIt 	 ... SI. No.: 

Nanic 
Opp.- Noonniati telephone Exchange 

Ghy-20, 2 : 2551664 

S ex. ,M .  

I)IAJ3LHC 

Test 	 Result 	' N. R'r/Il,dt 'I'cct 	 ResiiIt N. l. an ge/Unit 
Blood Gluoe  
Rendom c 

( hk ct 	I <200 nu, / dl 

Blood Glucose 
lasting 	 121 Th -ccFd; <' 	 '. <160 1)1g. / dl 

Blood Glucose 360 ifl 	/ dl 111)1 	(II 	lud 30 70 mg./ di 

1lood Glucose 1110 Im 	/ dl LDL ChoItcroI <13(1 mg /di . 21'1 R 	. 	. 	r> P P 

Uk CiN 0 t \ I F S 
S. Bilinibil) (U- I 	Ci 11111 /dl- 11lucd tc 	 : 1 5-4OnnL/dl 
S. UIIlInbifl(DIiut) 01 	1) 	nd! S,ti 	Own ()SI 	imi,/dl 
S;j3jIiflIbifl (Indirect) t 	 : 0.2-9.7 	tic,'cli S. Sodiniti 	 : 135 -155 mm 011I 
SGPT (ALT) L 	 : 0-3 	(!/J S. l'olussiuin : 	 : 3.6 - 5.0 mm Oi/ I. 
ScJOT (AST) e 	 : 0-35 	/L S. (ilcinin < 	 : . I - 10.0 miz/dl 

Y-GT 
31-61 	t/LNlcii S. liiorn'ainc 

: 9 - 39 U/I.. \Voillrll I 1 liosjihonis c 	 :. 3-4.5 ni 	/ dl 

CPI< (Total) rz> M259() If/I,, 
F-10-70 U/I, S. (Jlioknde 	 . 98 - 106 mcg/L 

L.D.H. 	 : 3.Jpto 450U/L S. 131carbonae 	 : 21-28 mcg/L 
P1 tsm-i Protein_(I otil) t 

Albumin t 	 : 3. 	- 5. 	t 	/ di 
S. UicAcidr 	 : M. 2.S-8ingdl 

- 

Clobuhn e 	 - 2 	/d! ' AwHcc iiOlMOlJf 	- 

S. Alkaline Phosphates c 	 : 64-306 U/U  
Lipasc 	 : 0-190 U 

S. Acid Phosphatase c 	 : 1-- 4 Unit 
Rehenitimuid A;thrins (R.A.) (actor 
----------,-------- 

I) 	. 
---- \ViclaI Test 

ii ' 	.................................... \ii ------------------------- 
'' 

C. RcIcti\c Proiciii 
' 	............... 

Ai;tisin itutvsiii 0 (A.S.O.) line ' 

Othors hxanunnticnis i:, 

Anstr;ilia ATI(IUCn (liBs A?z) c 

lest " 

Klian 'ftsi 

N. B. 	Oct for Midiro I cqiUurpo c Re sult i if ,  ii to i co r e Int c I ill c hni ii fif I dinc for if Id 	 I f0NY. PA!!! oioOI, 



I, 	
H 

HAPPY LAB Repoit 	Une SI No S25 Date %7/o2/ 

z4a.04 tA6-e & Re-dea44 &ftw Name: ... Age .. 1 ''Sex 
Noonmati, Opp. - S. B. I., (Juwanati-781 020 

PhoneNo - 551664 Referred By: ......................................................................................... 

• __ _- ____ 

Quantity 	: Colour 
Appearence 	: Consistency 	: 11111 
Colour 	 : Mucus 
Sediment Blood 
Specific Gra%Ity 00 	 3 Others 	 : Reaction 

Occult Blood 
eathon 

Sugar 	 : 

E. Histolytica 	: 

Random 	: Cysts 	 : 

Fasting 	: 	 Ni]. Vcgctativc..Form 	: 

Post Prandial 	:Nil Giardia 	 : 

Albumin 	: Cysts 	 : 

Ketone Bodies 	: Vegetative Form 
Bile Pigment 	: Parasite Ova 	: 

Bile Salt 	: Round Worm 
Urobilinogen 	: Hook Worm -. 
Phosphates Thread Worm 

7dPMiAfl9N'7 Pm Worm - 

Pus Cell 	 : 
1.acnia 	••, 

R. B.C. 	 : Others 	 : V  

Bacteria 	 : Vegetable Cells 	• 	 : 

Epcthclial Ccli 	: Starch Cells 	• 

Casts C. L. Crystals 

Crystals 	 : R. B.C. 	 : 

Parasite 	• 	 : Pus Cells 	: 

Others Fat Globules  
Epellielial Ccli 

Others 

• 	
-- 	Not Valid For N/L Purpose 
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DIADL:TES SPECiALIST 	 (ASSAM) 
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INVESTIGATION REPORT 

Fasting Blood Sugar 	= 171 mg% 	 • (Normal-80 to 120 mg% 
Urine Sugar (fasting) 	= 
Post-prandial Blood-sugar = 	o mg% 	 (Normal-120 to 160 mg%) 
Urine-sugar (Post-prandial) = 

Urine-albumin 	 NI /  
I 	J1JZiI\iM.L. !2 
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i 1 .Dr. Ra K. Baruah 	 DiABETES CARE 
F. 

F.D.RC '(Madras) 	
0 	

GUWAHATI - 781 001 

	

• •.1 DIABrES SPECIALIST 	 • ' (ASSAM) 

	

Consulting Hours 700A M To 11 00 A M 	
Ph 542040 

400PM To 600 P.M.  
SUNDAY CLOSED 	 - 410 

Date 	to 
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INVESTIGATION REPORT 

Fasting Blood Sugar 	= ll rng%) 	 0 	
(Normal-80 to 120 rn%) 

o Urine Sugar (fasting) 	= 	 1At/LJ1 -Jfz€t . c/— &'J_ 

Post-prandial Blood-sugar 	J..1 
mg% \) 	 • • 	

0 	
(Normal-I 20 to160 rng%) 

Urine-sugar (Post-prandial) = _tid 	 .• 	 0 

Urine-albumin 	 jLi__ 	 0 	 • 	
0 
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Consulting Hours 7.00 A.M. To 11.00 A.M. 
4.00 P.M. To 6.00 P.M. 

SUNDAY CLOSED 

F.D.R.C. (Tadras) 
DIABETESPEC!AL1ST 

• 	•: 
DIAE3ETE CARE CENTRE 
F.C. ROAD, UZAN BAZAR 
GUWAHATI-781 001 
(ASSAM) 
Ph. : 542040 
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/tVVEST/GATIONREPORT(c, 

Fasting Blood Sugar 	= J99 mg% ) • 	 • 	 (Normal-80 to 120 mg%) 
Urine Sugar (fasng) 	= _____ 	 4;t-1 	-Jf2t 	cr-f 
Post-prandial Blood-sugar 	mg%.\ 	 71(Normal-120 to 160 mg%) 
Urine-sugar (Post-prandial) = Nil 

Urine-alibumin 	 . Nil 
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Dr. B. K. Chatterjee  

Former Diroctor&Headof Deptt. 	 ' ' 
Regional Institute of Ophthalmology 	WEEK DAYS 

Gauhati Medical College 	 Moming 7.00 am to 9.00.am 
evening 5.30 pm to 7.30 pm 

- 'SUNDAY: 
Residence: 
	

Morning 8.00 am to 11.00 am 
M. C. Road 
	

Friends Optic 
Guwahati-78 1003 
	

I PANBAZAR, GUWAHATI.1 
Phone 663631 (Resi) 
	

L 	Phone : 510265 
WEEK DAYS: 
Evening : 3.30 pm to 5.00 pm 
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IN VES TI GA TION REPORT ( 	(3. I ' d  

Fasting Blood Sugar 	=.j1 mg%') 
UrineSugar(Iasting) 	= 	 ) tLk 
Post-prandial Blood-sugar = (CC mg%) 	 J 
Urine-sugar (Post-pradial). = Nit 

(Normal-80 to 120 mg%) 
OF(CU 	 (Normal-120 to 160 rntj%) 

..WTWV t 

F.C.R.C. (Madras) 
DIABE?*S SPECIALIST 

Consulting Hours: 700A.M. To 1100A.M. 
4.00 P.M. To 6.00 P.M. 

SUNDAY CLOSED 
f) 	7io  

NOW  

DIABETES.. CARE CENTIIE 
F.C. ROAD, UZAN BAZAR LAr 
GUWAHATI - 781 001 
(ASSAM) 
Ph. : 542040 

Date ...... ...D .  
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Urine-albumin 	 . 
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DIABETES CARE CENTRE 
F.C. ROAD, UZAN BAZAR 
GUWAHATI 781 001' 
(ASSAM) 
Ph. 542040 
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•• • IN VEST/GA TION REPORT (o• 'O 9 , ) 

. . Fating BIod Sugar 	= JL mg% 	
• 	 (Normal.80 to 120 mg%) 

• • Urine Sugar (fasting) 	• = • NI"L 	ç 1w1 Zh 'P7LJ.t' tJ_ o&cC. '7INormat12o to 160 mg%) Post-prandlal Blood-sugar = 1f mg% 
Urine-sugar(PostprJjal) T'L 	• 	 • 	 - 

• '. 
, Urinè-aliburnjrr 	 - 

F.  

F.D..C. (Madras) 
• 	DIABETES SPEC/AL/ST 

Consulting Hurs: 7.00A.M. To 11.00A.M. 
4.00 P.M. To 6.00 P.M. 

.LSINDAy CLOSED 
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(AS SAM) COf1UIiflçJ Hour; 7.00 A. 1,1. lo 11 .0) AM. 	 . 	Ph ..542010 4.00  
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DIABETES CARE CENTRE 
F.C. ROAD, UZAN BAZAR 	or 

	

• 	GUWAHATl781 001 
•(ASSAM) 

Ph. : 542040 

Date: 	....................................  Y' -.  
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FD,R.C. (Madras) 

'

DIABETES SPECIALIST 

Consulting Hours: 7.00 AM. To 11.00 A.M. 
4.00 P.M. To 6.00 P.M. 

SUNDAY CLOSED 

? 

---!!°4. 

-(-&&-(it---- 

Urine Sugar (fasting) 	 120 mg%) 
zcQr 	

(Normal-120t0 160 mg%) Post-prandial Blood-sugar Jj mg% 
\ 	 -, Urine-sugar (Post-priiaI) 	

( 0 Urine-aljbumjn 
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DIADETESCARECENIREgD 

• J.O.D.R.C. (Madras) 	 GUWAHATI - 781 001 

	

• 	 -DIASETES SPECIALIST 	 ASSAM) 
Consulting Hours: 700A.M. To 1100A10. 	 Ph. :542040 

4.00 P.M. To 6.00 P.M. 

SUNDAY CLOSED  
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INVESTIGATION REPORT ( ov  .3 .• c' 

Fasting Blood Sugar 	= L.21 mg% 	 • 	(Normal-80 to 120 mg%) 

	

• 	
• Urine Sugar (fasting) 	= t1 t. 	, 	i>.-iT1i 	''7(.-JL_OZAL. 	(Normat-120 to 160 mg%) 

Post-prandial Blood-sugar = t.2I mg% 
• 	 Urine-sugar (Post-pr'dial) = 	 . 

Urine-alibumin 
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77 	 - 	 DIABETES CARE CEN IRE (,~f~  • 	

. PL8.OS., F..t).R.c. (Madrós) 
b/,iasrs SPECIAL/ST 	 Guwahatj 78 1001  

Consuft 	 (Assam)in Hours: 700 A.M, to 11.00 A.M. 	
Ph. 542040 2.30 P . M. to 5.30 P.M. 

(SUNDA Y.CL Os ED) 	
D(;.7'L 

Name ... Mi...................  

.......................... . ........................... 	Age .. - (yrs) 	SexF 

• 	 • 	
,/1,Q) 	 1j 

Symptoms: 	
/ 

• 	c( 	 -. . / 	J 	 / 

• 

/ • 	
--( 	

( 	
--------------7;) 	1it 

Provisional Diagnosis : 

INVES 77GA77QNREpOAT(. 
 

• Fasting Blood Sugar 	 f.S3 mg% 
" 	

. • 	Urine Sugar (fasting) 	 (Normal-80  to 120 mg%) i4i•.. 	1 Post-prandial Blood•sugar 	 rng% 	
• 	 (Normal—i 2010 160 mg%) • 	UsInosugar (Post.prandiat) 

Urinalbumjn 	 S  

• 	 ,)W4 
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Dfl. GAUTAM SAIHIA, M.D. (OPTH) 
547379 YVY8 4 
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( MEDMONT M600W 	1.6.1.B3 
AUTOMATED PERIMETER 	

Printed 12/19J2o( 

flLjs 	 lEST DETAJLS: GAUHAT! yCIinic 	 V SURNAME : DAS 	 DATE  NAME 	 : 12/1W2000 	 TEST 	: Glaucoma Test : Bjb., 	 TIME 	: 7:54 . : PATIENT ID 	530 	 FIELD 	Glaucoma LENS 	None 	 STRATEGY : Screening DOB 	Unknown 	 FLICKER : None  AGE 	: Unknown 	 PUPIL 	: 	
SCRIPT
EYE 	: RIGHT 

12 qv,~ 30  2l2 
12 

18 

27 

27 

12 /\2(5 \15 15 

12 	15 	
8818 15 32 	15 	8 

18 

No 

[9 1(1'7(E~1Jc 12  12 	

i21 

8 21 21 fl:8 ,NO 7 

12 	15 
12 	15 

15i51 ,,/  

LEVEL (shaded) 
• . 	U 	 LEVEL (decibels) 

Bhlndspot 

cm 

r... r 

t. 
•n 

Test duration 	: 3m29s 
Trial data 	 : 133/104 = 1.28 Fixation losses 	: 4/12=33% Fair 
False Positives 	: 2/14=14% Good 
False negatives 	: Disabled 
Fluctuation 	 : Disabled 

/ 

I  n nS Patient Hot' (shaded) 
Est Mean Level 
Pattern Defect 

: 	21.7 dB 

Hill of Vision: 
: 	0.00 

Predicted 3 deg level 	: 27.0 d13 
Default slope : 3.0 d8/10 deg 
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' 	. 	 .  
ED.R.C. (Madras) 	 . F.C.ROAD, UZAN BAZAR  
OABETES SPEC/AL/ST 	 GUWAHAT - 81 001

S 	 (ASSAM) 
Ciahng Hours 7.00 A M To 11 00 A M 	 - 	 Ph 542040 

4.00 P. M. To 6.00 P. M. 
SUNDAY CLOSED 	

Dte:..J 
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INVEST/OAT/ON REPORT 	1c . CL, ) 

Fasting Blood Sugar 	
. = _L?i-: mg% 	 . 	•.. . 	

) Urine Sugar(fasting) . 	
fr( 	

(Norrnal-80 to 120 mg%
:   

Posl-prandjal Blood-sugar = /64-. mg% 	 (Normal 120 to 160 mg%) 
Urine-sugar (Post-pradial) = ,. 1(, 	• 	 :..... 
Urine-alibumjn N i( - 	 • 	 S  

1 )Joc)JL 



DIABE.TESCi\FECEr4Thrj 
• 	 . 	 f. . F. C. AOAD, UZAWAZAr 

F.DR.C, (Madras) 	 . GUWAHATI-781001 VIAS SPECIALIST 	
(ASSA(Vi) 

• COnsuiting Hours: 700A.M. jo 11.00 AM.. 	 . 	 • • 	Ph. 542040 
.00 P.M. to 6.00 P.M. • 	

. SUNDAY CLOSED 	
Date 

• 	 .. 	 . 	 . 	
. 	 Ii 	- y/. 

/7 	 /. 	 • 

• 	 . 	
,• 	 14.cc 

o 	 . 

r(i.(i7• 	': 	-7 

.----- 	 ,.., .. 

:i 
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• 	 . 	 . - 
	

• 	>/\Sut,c Q :T Cv' 

) 	
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• 	 .• 	 •)7 
• 	:• ,NvEsr,GArION REPORT ( •. . c 	 • 	•• • . 

rasting Blood Suqar 	=frlS nig% 	 (Normat 80 to 120 inr, 
Urine Sugar (fasting) 	= N i('  

• 	Post-'prr,diat Btood-sugar 	= 	- rrg% •  • 	• (Normai.io to 160 nig%) • 	Urine-sunar (Post-prandial) =._Wc - 	 . 	• 
Urine-albumin 	 • 
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F. C. Road, Uzaribazar 
M.B.B.S., F.D.R.C. (Madras) 	

, 	Guwahati-781001 SPECIALIST 	
(Assarn) 

Consuitilig Hours: 7.00 A.M. to 11.00 A.M. 	 Ph. 542040 
2.30 P.M. to 6,30 P.M. 	 S  

(SUNDAYCLOSED) 	 Z.-•1I06 	 Date..i'7' 	 ,oO 

Name ... ......... ..............  
.... ... . .................. .. ........................... 	Age:...Z(yrs) 	SeXF 

® 	bcmU 

/ Di/Iz- 

Symptoms 	 -k14Q_ 
• 	 1 	

~ 
• 	 - TTE - (It 

/ 	( 
6 	

•- 

Zf 

)• 	/royz v.. •  
Provisional Diagnosis: 	

/ 

-• 	 - 

WL 

R 	. 

/ 
IN VEST/GA TION REPORT ( crv, , 

Fasting Blood Sugar 	= 163 mg% 	 (Normal-80 to 120 mg%) 

Urine Sugar (tasting) 	= NIL 
Post.prandiat t3lood•sugar 	=fl?jmg% 	 (Normal-120 to 160 ing%) 

Urinesugar (Post-prandiat) 	= 
Urine—albumin 

/0 	• 	. 
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Pient's Name: 

Age: 	
- 	 Sex: 	

OCcupation: 
Address: 

Phone No 

BbS (Gau) 
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DIABETES CARE CENTRE 

C19 
(2' L •/UQ/)qij. 	

. MA3.B. ',F.D.R.C. (Madras) 	 F C. ROAD, UZANBAZpR
GUWAHATI.781001 • 	

0/ABE - SPECIAL/ST- 	
(ASSAM) 

Consufting Hours : 7.00 A.M.. to 11.00 A.M. 	 Ph. 542040 
4.00 P.M. to 6.00 P.M. 	 ' 

SUNDAY CLOSED 	
Date.JZ ...... 
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INVEST/CAT/ON REPORT 

Fasting Blood Sugar 	
= Jj 

Urine Sugar (lasting) 	= 
Post-prandial Blood-sugar • 
Urine-sugar (Post-prandial) = 
Urine-albumin Ni..( 

•oa) 

mg% 	 ' 	• 	
(Normal-so to 120 mg%) 

rng% 	, 	
. 	(Nornial-120 to 160 mQ%) 
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F.DM.C. (Madras) 
OlAF ES SPECIALIST. 

Consulting Hours 7.00 AM. to 11.00A.M. 
4.00 P.M. to 6.00 P.M. 

SUNDAY CLOSED  

DIABETES CARE CENTRE 
F. C. IOAD, UZAN3AZAR 
GUWAHATI-781001 
(ASSAM) 

Ph. 542040 

Date..J:J 	.> 	
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INVESTIGATION REPORT (/ j.. 

Fasting Blood Sugar 	.' = 
Urine Sugar (fasting) . 	= ;12-.  
Post-prandial Blood-sugar 	I77 
Urine-sugar (Post-prandial)  
Urine-albumin N JU 

mg% 	
(Normal-so to 120 mg%) 

mg% 	 ' 	

. (Normal.120 to 160 mg%) 

5' 	LCL 
4,  

''> 
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DIABETES CAR'E CENT1. 
F. C. ROAD, UZANBAZAB M.8.B.SF.D.R.C. (Madras) 	 / 	
GUWAHATI-781001 D/ABHL SPEC/ALI.ST 
	(ASSAM 

ConsutingHours:7.00 A.M. to 11.00 A.M. 	 Ph. 542040 
400 P.M. to 6.00 P.M. 	

/ SUNDAY CLOSED
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DR. GAUTAM SAkA. Mfl. (00TH 
EYE & CONTACT LENS SPECIAtJST 

D/.NSH ROAD 
PAN BAZAR 
GLJWAHATI-781001 

647379 

G.S ROAL 

ANANDA NAGjI,. FI.  

(Opposite Coat tndia Ud.) 
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ONSULTING HOUk 	 - 

Week days :AT PANEAZAR (Except THURSDAY) 9-30 A.M. TO 1-30 P.M. 
AT ANANDA NAGAROS. ROAD 4 P.M. TO -30 PM. 

SUNDAY CLOED 
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()0137T55 SPECIALIST 

Consullino Hours : 700 AM. 0111 .U) AM. 

400 PM to GPO lM, 

SUNDAY CLOSED 
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HAUEFES (i\RE 
F. C. Rnd. V, iiftuir 
(iu\vLIlluti-78 I (1(1 

.( Assam ) 
Ph. 542040 
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INVEST/GAllON REPORT (( Q Q, 9. Th 
Fasting Blood Sugar 	=/(C rnq% 
Urine Sugar 'tasting) 

Post-prandial Blood-sugar 	'!1- mg% 
Urine-sugar (Post-prandial) = 

(Jririg-albunijn r.I,( 

(Ncrmal-f39 to 120 00 

(Normal-120 to 1GO 
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EAST—END NURSING llQM1 & RESEARCH 

INSTITUTE 
I3AMIJNJ I EA11 )AN * GUWAFIA FI-78 1021 

2 l.cic1 

Ut( of th ?atiit 	'k'r 'i? P) 	' 	 Age 	 Sex  
Ref. Dr. 	 . 	. 	 Regd. No..3-S.i.iQ 
ExrninationRequired 	:u..c... 

Specimen: 
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'  3/ 	 DIABETES CARE CENFRL 
M.BftS., ED.R.C. (Madras) 	 F. C. Road, Uzanbazar 

- 	 DIABETES SPECIALIST 	 S 	Guwahati-781001 

• 	 Consulting Hours 7.00 A.M. to 11.00 A.M. 	
Assam) 

4.00 P.M. to 6.00 P.M. 	 Ph. 5420O (Rcs.). 

SUNDAY CLOSED 	 Date'"" 

S.  

i 

INVESTIGATION REPORT •/'/ 	I 
Fasting Blood Sugar 

Urine Sugar (fasting) 	= 

Post-prandlal Blood-sugar 	 rng% 
Urine-sugar (Post-prandial) = 

Urine—albumin N-1 

frCLv 
•Jv 

(Wormal-80 to 120 mg%) 

(.Normal-120 to 160 mg%) 
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DIABETES CARE CENTRE 

MOBS., FO,R.C. (Madras) 	 F. C. Road, Uzanbazar 
DIABETES SPECIALIST 	 Guwaha(j-781001 
COnitjg Hours 7.00 A.M. to 	 (Assain) 

4.00 P.M. to 6.00 P.M. 	 Ph. 542040 (Res.) 

SUNDAY CLOSED 
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INVESTIGATION REPORT ( ) -
C 

FastigBloodSugar
120mg%) Urine Sugar (lasting) 	= 	 i/ 

Post-prandjal Blood-sugar = I ) mg% 	
(Norrnal__12 to 160 mg%) 

Urinosugar (Post-prandlal) = 

Urine—albumin 	 .f( 
• 	• 	 /-('/ - 	2n' 	f 



DIABETES CARP CEN1RE 

	

, Mass., F.D.R.C. (Madras) 	 F. C. RoadUzanbazar 

	

0IA8ETES_SPEC/AL/ST 	 Ouwahati-78 - 100 
ConsuUing Hours: 7.00 A.M. t o  11.00 A.M 	 Assarn) 

	

400 P.M. to 6.00 PM 	 Ph. 542040 (Res.) 
SUNDAY CLOSED 	

* 	 Dt1 7 . C '9 
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INVESTIGATION REPORT 	.24 -10, 9fl 

Fasting Blood Sugar 	= JJ 	mg% 
Urine Sugar (fasting) 	= ( 

Post-prandiat Blood-sugar 	= 13L 	mg% 

Urine-sugar (Post-prandial) = 
Urine—albumin 	ji. 

ormaI-8O to 120 mg%) 

(ilormat-120 to 160 mg%) 
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Q' 3(ppjf(f/ 	 DIABETES CARE CENTRE 
M.B.B.S., F.0.R.c, (Madras) 	 F. C. Road, Uzanbazar 
DIABETES SPEC/AL/ST 	 Guwahati-781001 

() Consung Hours 	 sarn 
542040 (Rcs.) 

SUNDAY CLO SEQ 
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INVESTIGATION REPORT ( 	 g ) 

Fasting Blood Sugar 	= /04 mg% 	 (Norma80 to 120 mg%) 
Urine Sugar (fasting) 	= NFU 
Post-prandial Biood•sugar 	=JLR 6 mg% 	 (Normai-120 to 160 rng%) 
Urine-sugar ( Post-prandial) = rJi. 
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M.B.S., FD,ftc. (Mda) 
DIABETES SPEC/AL/ST 

- 	CoriouRng Houts : 7.00 AM, to 11.00 A M 
4.00 P.M. to (3.00 PM: 

SUNDAy CLOSE!) 

I)" 

DIABETES CARE CENTRE 
F. C. Road, Uzanhazar 
Guwahati-78 I (}O1. 
(.Assarn ) 

(,. 	
Pl, 54240 (Rcs.) 
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IN VEST/OAT/ON REPORT(o, c ) . 	

. Fasting Blood Sugar 	= / 	mg%' 
Urine Sugar (fasting ) 

( Normt_8O to 120 rng% 

Post-pranclial B!ood-sugar 	 J-; rng% 
Urine-sugar (Post'prandiai ) 	=' 

. ( Normal—i2 	to 160 rnq% 

Urine—albumin 
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- • 	 LJ1. M. baruan :. 	 DiABETES CARE CENTRE 
• 	 M,B..S:, F.D.R.C. (Madras) 	 F.C. Rood, Uzor9ozar. 

UIABE1ES SPECIALIST 	 - 	Guwhoi.781 001 
(Assorn) 

Consul:ing Hours: 7.00 A.M. To 1100AM. 	 Ph.: 542040 (Res.) 
4.00 P.M. To 6.00 P.M. 
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/ 	 J3Q itcm Conimiud 
Abhiyanta Sakita 
Euginecra Branch 

A 	 . 	
Fort \Villi am 
Kolkatt-2 1 

131306/1/ . 	!irs/E1C(1) 	 c?_-ODtx 2001 --. 	
/ 

CESilutjZouc 
,CE Sitilloug 'Lone 

CE(i'F) Shilloii Zouc 
CE Kolkata Zone . 	 . 
Cli (0F13) Kolkata 
Conidt ESD Kankinara 

. GE(l) R&I) Cliandipur 
Dalasore (Orissa) 

PERSC)NNEL   

The po3LmE/tran:1cr policy of all Gioup 'C' & 'D' personnel in the rvlES of this co;nin;wd is 

	

• 	 prepared based on ceitiji guidelims contained in Govt of india, Miii of Defence letter 
$(3)/92/D(AppL5) dalel 23 .Trui 91 and 1-ir.C's !3randh, AUQ letter No 79010/E1C( 11) datcd 31 Au 	1, 
and ai icndnieijt Lccei':c1 lo a 1iu. tk) nne. 

'Ilie broad pucipic, undcr which tnsfers of Group to! andD" ciJian subordates are Ic be 
carried out, are stipulated in mm of Del OM No 13(170fD(Appts) dated 29 Nov 72 ud 

	

• 	 32(1)/73/D(Aputs) dated 21 May 75. 	. 

Posting olGioup 'C' nnd 'D' individuals less iimdustrial personnel will be issued by this HQ nu the following Rro%lllds:- 
(a) 	Adnmjijstrative 
(l))• 	/dj%Jst1cI 	0t %II1lJ:e! flhld cleflee,icivs 

lktn to tenure It.atfl,IL' 

l'roinotion 
• 	 •(e) . . Muti atm 1co; 	•tc gmimds 

(1) 	L-oc.nl tuniover 

	

• 	 POSTiNG ON Ai)\1 [NISTRATI Vi.__(;l101Nl) 

• 	1. . 	NouidiviJuaI '4U nominally be p<stcd to tcuuie stations or Other nommual stations on adiuinisLumi ye 
grounds. \Vhcre it is considered that such a step is absolutely essential, Prior approval ofCE/AddI CJT 
Comiiiand will be obtaii:J. 'limo proposal should be forwarded to this I -IQ with a statement of case si;p cd 
by CE Zonc/Coindi, If the individual to be i.'oscd out on adniinstraljvc grounds happens to be duo 1c-'' 
jostiimg to a le'iuro station, he will be 1Xted out to such stalioii, even if this involves posting out of turn. 
Thin; J:IQ vihl keep li-in-C's J3rarmcli inloni;ed of such cases. In case the individual is protected ngaiw;t lrammsfi, pm mr :i)piova! al 1-iir-C's IJrnrmclr v.111 be obtained. 

	

• 	 • 

U 



	

f .  
t 	 / 

/1t1I'1!;Nl (:)I'Rr!11,1)J. 	 S 

1. 
5. 	

C1SCS xvilere 
stnJI';li.c rci)dcr.1J st;q.,J 	by 	

in the fltUIocj 	
scji auj Lhj re- 

ilJ 	Con(J h LO1j) 	
th I 'W 	- 0 thc ,(1(1QJ)/ 	flph 	( 	JI be 

posft;I oul. - In the case of 	iuvoJ Viug irIlCr cwiij 	
tin ;uirs 1110J(f 

tuo per MI in the gt;qd 

WjtJjj0 the 	
vihj t 	

.surpi,s 
6. 	

i the c;i(flcie(. 	

wa, arise \vhc 00 iccs/\;01.5 
nj1s are a;kcd to m- 

cnbJ(C to OOlCt I(1ljO; 	
In soch (:i: 	the 	i'sofljI it be mcy;,j houjcj i SeIcc(c,j bascd1 thjc 

'tb ofs;j, in.0 	;tn UOl/C)1)J. 	
Li'.n i.e. We 	

t.l . cC should be lilo oed by ilQkjjt lOc:tI 

	

Ole Ion 	Stny 	in n 	
Str 	all 	U1.q ic:ltcd in that 

fl).-j1;t3., 	
1!Jjt(S;' 	yjfl be- 	i:t 	

fl 	Sefljc. ifl that 

staIiOJIC(l0I 	
StJlLioIl;.jJj be decirk<J by the CL 

COII1W;lIl( 
GrMJJ)if)  

inci,, 
Comp1e st(j 	have 	lXyj ck, 	vjcjc lIt is J'IQ ICUCF No Ii 1 101./i 

dated 09 	
20th) Voltniteers irny 'vill ti 

1/ Lh/tlirs/.L1C(l) , cc IVCQ P1C1irej)C,. iii all such cases 
WhCC 

Units/foflmi[j01 	
cIoj cJo-, due to 	

';orkload the adjus),)( ofsu 	- 

stair wiLl lrst be dow in the fesjcJiJaJ f0n)1111,,. in flL(fcr 
of flhIi0 up of deficjcuc,, 

willj1  

	

Il]ai;)g 
level. Thercafler the rcn 	1in Suq iu 	will be 	

Outside the S1aIi(,j as per SCIIiOViIy 

on the bas ouIJs 

	 - 
ordej to UJ.int;j in 111,11.111.1w, Ie'.el i 	iiU(fort1]Jf;) 

cvcrijv CE Co1• 
may move 

pCrsrin.j fro; oi stati 	
to aflotJicj. \Vliji duin s, 

voI1 will be coflsj(kJ 
fst The Or1cjJ)je 

ofsj 	
Seniothy will be Strictly 

ObeCr\..t "-'hen "r 
flj not avjI,t)Ie 

10 4 , 

OVER 	 - 	. 

Pc i ed h Of rcuurc Stv j v 	
ttJ 	

lj hi LlSO a 5ljj s 

tenured ui- de-tc11,.J it eflcL wjjj cci he lflacj 	
lrny 	

dnt 	Th2e.; 	ofd - 	-Isc

'n ol 	
in 	

1  ) 	I Lii 	
should COjJüflU d9 t 

A CflW- sta6o1 
0liC de(cuUId may hot be 

dl.j tc1- sL1ou 
aijj eCC1)( th 

c- I Tn 
C r Iebe11 of L1l 	i 	III 	r nwt 	c ' ill be decidJ by CL C. 

only. 	. 	 S 	 S  

	

lin 	
;tri-lt.f,,(I 	I 	)1i';lIIiig (1I 	

forula 

. 	 S  

(:t)
lhlefbrably tJio 	ui 'C C)Iopjr. 	3 	U il 3L1tn1j wiU be givc 

- 	

h

S  
(h 	PCrs)jlI1j wo lIa;' 	Inji- SQFVIC, lit tn1e 

Stath,,) Sifl0 joim The 	provided 

(he 
divjd11j3 have COIHp1CLCd3 yc;ir sa- 

iu the strlM) 	 S  , 
(C) 	

Verwtjnci POtf to the d U11
, Lr 11Ustji nt ci s'i P 	 scemc ic on 

Cuioty h,r iij pumpo3e ofpro;01101ill.. 
	

0':;' IUO;t) the thite they jo (iu 	fJ Ms .1 heir 

SCflIO;'jt).. Iir poshr;V I') I,i;,10 Statj)11 wifl ll::4J.;,.. 	
lWhii üle date 
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mie group D' pviouije1 who wcue 
PiOUlOt:'VrI'.jJ 

to gup•'c posts will be ided for 
tenum p:;tw 'md their d:mfe ofjothi 	in gup c' 1sts wifl be lRatc(J zi cutoff d;itefo decidg We ciIic)rj(y for the puIp;c 

OI(CflUt Posting. 

CEZ0i1e/Comdtvi1lfi)rJ the ia1nc; of 	for postings to tenure staous. The voluflfeers wiU be 8iVcu pI1rcnce' Seiiioity of pcso 	in cacti 1Sego' will bcpl);d by sHQ to tenure stations 	

: 
:• DisabJe.u1pped persôn shoti1j not bcpoj to ICUU 

s(aoiffJ1oJjabjlitypJljb.t. 
. 	his fc mover 	

b;iLj be cJecid 	CE Cod on uic. However a disabled idivjdijaj is w111h18 to go to a 
tütc staUo voIunty be would be allowed such 

posngs.' individual S 
iiig in a uure statiou may subnt his choice of posg six 

montjj befo 

1 

 eothp1eo11 of hi tenum, for auymicc statjo1is 
whc staiTas well as CXCUC 	ai located idj;i 

• 

	

	1disthit Ph1Ces/co1i1pixc.s 	•t d byt least 2OKiji Two out of U0 choice Stus houJd be 
,• iUdircJJtCE70nc ThatJir staEio so iridiitedby 

 the indis on coniplo of5 nu scjce will 
b ttCtcd1 a5 n(iJn teiiun station for hi0 being his OW cliojce Station9 irrcspectjv cfthc lOC4iIioiIf9pj 
L.C. 1 CI1II(c/pc;lce 	- 	 • 

On COiiiplc[1011 
oftcrwre, the iiidivjrjt,a( will be adjusted in any one of the liree choic

0  Bthtio 
giveil by liiiu hi the flcp8j01>11 ProrouJ) 	lit the case of lion -availability of a 	iy of the th0 
ctiozc taIioris, 

the 11cctcd persor1 due for tu1D0 	y be aUoed to ma1n m the tcnu StaÜOR t1 a 
vacyV3 in 

his choice st1ioi. Such cnwjovees ny be given the benefit of d'fennet for his r posUng to tcue staUo in sne 
twn for such osUng. The exact peod for which  the benefit is to be given will be decided by CE ConunincJ, based on 

the following nozms:- 
• 	. 	

No benefit to be given. V 	
(b) 	S 	I moore U 
titnc(motilJ15) spent. 	

i4 E-122 bs blY 11111 0, Dcfcrnie11t @ 50% of cess 
V  

cc). 	

De1en1111t 75% of cxccs tUne (uonth5 spent. 
16: 	[ 	ma an mdi vidu, who lJJts 

completed Jmi tenure does not want to continuc at the nure 
statioti, lie tiay be reI):I1rited to omm of his three choice 5t;IUO!Js who is completed Uee ye 

	or a 
volunteer may be moved out to a flcT statiojL/CIIflICC sl.1on 	for as possible, vhc a vacrncy eosts to 	V 

niJ:c a room fir Uic tenure cornp1ctcj eumplovecs 
fli Ioncst stayec in that çicu1 categorj vW be 

detc1 -1l)c(J by clubbing the Uu-cc choice statVious of the 	 The IOPestsfa)' moved fini a 
V 	pce Statiomi )r niakiimg room h)r ;idjustjji mi t of a lziine completed individual 	be brought hick to 

V 

V 	
the same statinu aller cowpleon o13 

ycSS in the new static)?1 	V 

17. 	lime indls wh0 were decIamecJ l3 aimclNJJ ncruilccs 1• 	on th& iniUal appt but bail fnm 
other areis, wifl be cousi(JCIVC(J for 

posting back fr)m IN'BINER. The imidls so 
affk nmy KUhjiiit their 

chic oC 0:;:i;ig sit icily na per pama 1 'I above. Sit 'cc theme :u e iiuc, No:m of pers :ifleute i a such fur bn 1 ;muitjje,i.ci. lime ftltow111 PiOcedWe t ill be 

a) 	Kce)jug hi view die liu 	detjcjcmj" V11 e:mcli cadre, hard 	i1e auth will be worked omit to 
• 	the CXCmi( 01 j)Jupojoijatm• '1eflj j1 . in lii C Itmn;um I. V 	 - 	V - 

	 V 	• 	3/ 

1. 

L 



Evety iitdjvjdtJ1jl ttc j thr 	fvic' ii tcttiu utatio,t wtist c0l I II)IC10ltin lull LCijt 

	

/ 	b being posted hack to one orhis choice sIatirin. For the puiposc ofdctennining the pcod o 	in a tenure silioti,. 	indiviJul must be physically present ill that office for the full peod of tenuic c>:cludimig tii'ericj of absence of Je;we or 6 thenvise.Ilfor reasons due to illness - : 	c.xUcuj conpassioI1(e grounds, an 
individual i rcix1t1ateJ prior to completion of lüs tciip re, he may again be postcd to tenure statiou ailer n cxpiry of 3 years of service. His tenure would start 

afresh and he is to coxnpkte [he tenure of 3 yes at one sftctch and not 
for the  left over pcod only. Unit will submit piollmn;) rticttl 	as per Appx l3' attached in respect of individuaJs who have actually comp1c[cd/vj11 be Colupletil)g their full physical tenure service up to 30 Jun and 31 Dec of the year. These facts should be dicked thoroughly and ccrliflcd 	an ornccr under his 

	

• 	
signature just below the stateznj( of nominal roll. 'ilie individuals who arc completing their 
two/three yrs tenure by 30 Jun and 31 l)ec 

oltltat year will fwd their three choice s(aLjoij through their CoiLcetned uniVtj,111 niler cotnple(j, 11  oIl year and 6 mnonUil2ycs d 6 months 

	

• 	fvspecLively  iii the teiii 5[t1tj,)lt. 

(c) 	While calculating We physicJ stay t a lerlule SLIjo, lime period of lcve availed to the cxten( of leave earned dwing 
stay at the cnlIe station will be included in the tenure )crio(J for detciinjxijn time physiaj slay. 

• 	CD 	
Nomninti011 of persons wh have already done a 'tenure will ic done stmidllyon the basis 

,of their last date of return flow tenure stations,' 

) 	'[lie ilornmal age limit ti)r tnur c statjjj is 52 years.. Subordinates over 52 years may also' • 

	

	be posted br shorjertc0 but 110mm will he ictained at a tenure station beyond the ago of 55 yra. SuborJjrmtes abOve 52 yca'rs Of nc will not be posted tOlu&i altitudeJsu0y bound areas and to tenure stations whcre th tenure is 
2 :cars, 'ftc nze for such i tjns will b cosidcrcd as on ChItO Of siiIjj) ,  of pO5tix)[ in the oIJice oUCE CozxiIzkzmd 

	

(h) 	
'limose posted Ironi other conunailciS to this conii.id 	c 	oasio1Ifl[C grounds will not 1moiufl 	until comI)ic[ lou of 3 vc:u; sen -lec in [lie choice sLIjon 	1)ro[cction is not applicable lOJ)ezsous who have moved on mutual posting. 

	

U) 	PerSOns posted frmn other coffin L{i'Js on pwinotjoj will not be turned over Ü11 Compietioji 
of yea!s-pixysjcal sy ori per statiLs of flc'tcii staLio Their atiou pmforna for turn 
Over to theIr PzLrcrltCormmiand will be fomw:ujej by indlcith)g the ormorec11ojco stations four 'nontlus in ;idvauce be1ji -e conmpktjo jm  ot stipulated tenure period for processing with theirpareut Coijjni:iuvJ • - 

For iuudividtj:il 6ervin in exc:mitjvc ub hics iii Ci1t)1e station, 1I!ai1mmuuuu one year Cxli ; will be Si ven iii Iwo spells and if [lucy want to extend thuether tenure thcy tenure, they will be shthed \vithiI tie statioril coiuiplex st:utioI'sarhi[e ttioui on 	 - 

if an individual does 
not apply ir turn over extension on completion of tenure liability, the tenure staboji where he li: beefl scrvjm vjl1 be Lreafj as iris choice station and thereafier lie will he posted to a lcnuj slatioui as jer sCuioritv of that s(ationJ'con)plex sLtion. 

	

• :n) 	'flue mdl posted jlrow iy:ace sta'; lo tpi station will umo fuml and sinarJv the indl i)oslcd frouir sul1'apJ)t to C'XCCI.!tiv aj 	u I ;uiove first for ea 	imnpienuentatjou ofpostiiig. 
.1/- 
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will L, b111, 	
t?y a;PQ r 

flw 	eIlisjtyJul teiiu 	SLj11 
J) 	

jj0 2'JbuLi(t111 	c)cI 	
'PItri:ii0, the 	

&m Jiø1j lfl in thitc 
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\ ho 13 to

'thor pc 1L03( 1 'J'li C 

tw 'JO 	j1 	

lhI bo picd to 	

' 

wjU not 	
to of1 	tyJc; ()fp,::tj,, 11 	

011 ath 
j 	

i; 	
!aijo 

WtoulcJ be dejinhj,0d 

!hIIlbly .St:t0 tV4 	to t)J 	PO&iibl.. 	
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the interest of 	to GE (P)- State 	(I) 	1iamura o 

r ifl  

le.   of 02 May l3l322/7/7E..   2003   (POSTIJG   ODR N0;16/2O03) 13 ?-  	
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2. You 	be reled from this dvsio on and wfli. rert td 
yo new fcrinatj0 forthwith after aaiig 

usUal 3Ong 
te/journeype 003 

3 advance of. TD as admssb1e may be had on demand 
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Rs 	645/ CGEGIS S.ths 	= Rs, 	30/s Rs  

Tpt Ailces  75/_ 

av 	(E/L) 275 days . upt 
Half Pay Le1ve(pL) 250 d-ys 
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Date of Appo.lntment(DOA) = 
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Date of Next Increment 
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(DI) 

Distributior (INTiEL) 

Sec/ El Pay Sc / L-5(casi) Sec/ El(ecordg) Sec/ 
El (Docunient) 5ec/E..3 &ction/E..3 



- 

INn1EciB4j, ADMINJSTRATIVE TRIBUNAL 
E C2,01) t 

GIM"n BENCH 

G", n 

itiE matter of 

O.ANO. 209 OF 2003 

Shri Bidhu Bhusan This 
Applicant 

-VERSUS- 

Union of India& Others 
Respondents 

I &1 0-11 IV 151  kyj I ZY C 1 0 LAI iIi1' Is).1 	9I f•) 	i sX''s) '. 	1 

NOs 1I2AND3 

I, Rajneesh Chandra, Garrison Engineer, Guwahati, P.O. - 

Satgaon, 	Guwahati - 781027. do hereby solemnly affirm and say as 

fbllows 

rn the Garrison Engineer, Guwahati and the respondent No 3 in the above 

i fhtly acquainted with the facts and circumstances of the case. I have 

opy of the appliàation served on me and have understood the contents 

ud exceptwhatever is specifically admitted in this written statement, the 

LS and statements may be deemed to have been denied. I am authourised 

en statement on behalf of all the respondents. 

hregard to the statements made in Para ito para 4.1, of the application 

beg to offer no cominents.there being matters of record. 

(7 	. 
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3. 	That with regard to the statements made in para 4.2 to para 4.12 of the application 

the respondents beg to state as follows: 

That applicant has been ordered for fransfr to GE(I)(P) Teliamura purely 

on exigency of service and public interest by strictly following policy guidelines 

of HQ East Command and as such instant posting has not in any way been 

ordered with oblique motive, or malafide or colourable exercise of power and as 

such scope ofjudicial interferencö is limited in this case. 

That the department will suffer irreparable loss, if the applicant is not 

transferred to GE (I) (P) Teliamara immediately where the post of IJDC is lying 

vacant for more than two years and the division is executing a very important 

project which is of national importance for security of the region, where the 
I 

service of the personnel is essential. 

That ,the...ofice• .i 4. .enej'ay.ituated in cantonment.,, areas for 

providing services to the armed forces and cantonment areas also generally 

situated far away from cities and,towns. As such in case of ailment like diabetic 

etc., the aficted patient, has to travel a bit. longer route from cantonment areas to 

the desired place of treatment. As such question of choice complex on this 	/ 

ground does not bear any reason to amend his transfer order ,Teliamiira is situated 

almost nearby Agartala town where applicant will have no difficulty for 

continuance of his treatment of diabetic ailments from time to time. 

That co-incidentally, the applicant belongs and hails from the State of.  

Tripura and his permanent home address was shown as "SONAMU1A" in 

Tripura state which is also nearby to his posting place. 



:3: 

(e) 	That the question of choice or compassionate or reqtzest transfer arises 

only after the applicant joths duty at GE(I)(P) Teliamura as per policy guidelines 

issued by HQ CE EC Kolkata 

4. 	That with regard to the para 5 to para 9.4 of the application, the respondents beg 

to state that lransThr is a more incidence of Service. An order of transfer of an employee 

in a transfbrable post is one within executive domain of the department. The Apex court 

(AIR 1981 SC 1577) has reiterated that Hoifble Court should not interfere with transfer 

of a Government servant which is ordered in the exigencies of service. In the case of 

Suganlal Govind Ram VS. General Manager, Western Railway, 1984-1I-LLN-154, 

Honble Gurjat High Court held that transfer does not come within the perview of 

"injury of any other kind", under order 39 Rule 2 of the Civil Procedure code, entitling 

an employee to an injunction (stay order) in the matter of transfer from civil court 

5. 	That in view of the facts and circumstances submitted above, the applicant is not 

entitled to any relief from court of law and humble respondents pray that interim order 

granted to the applicant be vacated in order to implement the instant transfer order which 

has been issued strictly on exigency of service and public interest and the application be 

dismissed with costs 

('J,JA\çyv9 	 4/- 

N 
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VERIFICATION 

I, Shri Rajneesh Chandra, Executive Engineer, Qarrison Engineer Guwahati, P.O. 

iL Satgaon, Guwahati - 781027, aged about 38 years, being fully authorised and 

competent to sign this verification do hereby solemnly affirm ans state that, the statements 

made in paragraphs 	Lvt.-l- .2, 	of the application are true to 

my knowledge and belief and there made in paragraphs a.t-.-cQ L being 

matter of records are true to .  information derived threrfrom and there made in the rest are 

J humble submissions before the hon' ble Tribunal, I have not suppressed any material 

facts. 

I signed this verification on this the - 

of 	_Q24_Q.t'{_, 2003 at Güwahati. 

iNENT 


